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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

I.A No.9-12 in C. A No.10758-10759/ 1995

ASHWANI KUVAR & ORS Petitioner(s)

VERSUS

STATE OF Bl HAR & ORS Respondent ( s)

(Wth appln(s) for directions and exenption fromfiling OT.)

Date: 31/07/2006 These Appeals were called on for hearing today.

CORAM :

HON BLE MR JUSTI CE K. G BALAKRI SHNAN

HON BLE MR JUSTICE D. K. JAIN
For Appell ant(s) M . Sanj ai K. Pat hak, Adv.
For Respondent (s) M. Gopal Singh, Adv.

For M. CGopal Singh, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER

Li st after four weeks.



(G V. Ranana) ( Veera Verma )

Court Master Court Master



